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come from the concerned communities
themnselves, In the next place, so far
as the Muslim citizens are concerned,
most of them consider any interfe-
rence with their marriage law, which
is @ part of the Shanat, as an inter-
ference with Islam And lastly, the
Special Marriage Act, 1954 may be
regarded as a common cawvil code
relating to marriage. Although this is
only an enabling statute, not on y the
citizens of India irrespective of their
faith and relgion but even other
persons can solemruse their marriages
in accordance with and under the
provisions of that Act

Dethi Milk Scheme

*29. Shri C C. Desal: Will the
Minuster of Food and Agriculture be
pleased tn state

(a) whether therc ha. heen any
improvemcnt 1n the muk supply posi-
tion of the Delln Milk Scheme,

(b) if so, the detalls thercof, and

(c) how far 1t ha, succeeded In
meeting the requiremen's of the
people”

The Minister of State in the Mini.-
try of Food, Agriculture, Community
Development and Oooperation (Shri
Annasahip Shinde): (a) Yes, Sir,

(b) A statement showing month-
wise figures of procurement ever since
the Delhi Milk Scheme started 1s
placed on the Table of the Hous
Placed in Library Sce No LT-37/

87}
(c) 425 lakh bottles of mulk
daily sold
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Inter-State Transport Commission

*31 Shri N. ¢. Chatterjee:
shri 8. C. Samanta:
Shri P. K. Ghosh:

Will the Minister of Transport and
Shipping be plemsed to state.

(a) the difficulties experienced by
the Inter-State Transport Commi-
ssion in itz functioning;

(b) the suggestions made by the
Road Transport Tuxation Engquiry





